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THE MINISTER OF ENERGY AND
MINISTER OF COMMUNICATIQNS
(SHRI VASANT SATHE) : (a) No, Sir.

(b) Does not arise in view of (a)
above.

(c) and (d) No, Sir. Howevar, Vidigha
local automatic exchange is proposed to
be connected to the digital trunk automa-
tic exchange at Bhopal on its commission-
ing during 1988.89,

Rall-cum-road bridge from Raniganj to
Majia

1251. SHRI AJIT KUMAR SAHA :
Will the Minister of ENERGY be pleased
to state :

(a) whether his Ministry had take®
up with the Railway Minlistry for a rail-
cum-road bridge from Ravniganj to Mejia-
via-Bankura; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGI) : (a) No Sir,

(b) Does not arise,

Preventive scheme to curb sickness
in industrial Units

1252. DR. G.S. RAJHANS :

SHRI RAM
PANIKA :

SHRISM GURADDI :
SHRI MOHANBHAI PATEL:

PYARE

Will the Minister of INDUSTRY be
pleased to state :

(a) whether Goverament have a pro-
posal to detect the sickness of industrial
units at incipient stage so that corrective
measures are initiated in time;

(b) if so, the steps contemplated in
this direction;
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(c) whether various industrial and
financial institutions have expressed that
joint efforts ‘should be made to rehabilitate
the sick units; and

(d) if 80, the details of the suggestions
received and the manner in which Govern-
ment will help them to solve their sick-
pess ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF TNDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M, ARUNA-
CHALAM) : (a) and (b) The financial
institutions have been adopting various
strategies to detect incipient sickness,
These include :

(i) Appointing nominees on Boards
of Companies which are showing
signs of incipient sickness.

(1i) Intensive monijoring in the case
of units which are likely to face
problems.

(lii) Periodical inspection/visits and
follow up action on the findings
of inspection team,

(iv) Scrutiny of progress reports
received periodically from
assisted concerns; and

(v) Follow-up action on critical
information relating to operations,
mapagement etc. of the units

reported by the nominee Dircc.
1ors.

The Government have been emphasi-
sing the curative rather than the preven.
tive aspects in matters relating to indust-
rial sickness. Government have also set
up a Board for Industrial and Financial
Reconstruction (BIFR) according to the
provisions of the sick Industrial Com-
panies (Special Provisions) Act, 1985 for
determining the preventive, ameliorative,
remedial and other measures which need
to be taken in respect of sick Industrial
companivs in the Jarge and medium scdle
sectory and expenditious enforcement of
the measures so determined. According
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to the provisions of this Act, an indust-
rial company, the accumulated losses of
whtich as at the'end of any financial year
have resulted in erosion of 509 or more
of its peak net worth during the immedi-
ately preceeding 5 financial' years, shall
report the fact of such erosion to the
Board wrthin a period of 60 days from the
date of finalisation of the duty audited
accounts,

(c) and (d) Banks and financial insti-
tutions come out with conorete proposals
for the rehabihitation of sick units which
are potentially viable and suggest (hat
these be drawn as well as implemeated in
consultation with all the concerned
agencics including the comcerned State
Governments and the Ceatral Govern-
ments. After an assistied unit starts show-
ing signs of sickness, banks and financial
institutions take up diagnostic studies to
examine the factors causing sickness, All
the jointly financed units are allocated
amongst IDBI, ICICI and IFCI om the
basis of ‘Lead’ concept. Then, for a
particular unit, the lcad institution takes
up intensive monitoring of its problems
and works out remedial measures. In case
the unit 18 found to be potentially viable,
a package of reliefs/concessions and
additional assistance for rebabilitation/
modernisation/diversification is'drawa up
and finalised in consuliation with the
participating institutions/commercial banks
and other concerned agencies. The
Central Government aad the concerned
State Government give negessary rehiefs
wherever they consider if necessary to do
so for he revival of the industry,

Supply of LPG to Hotels in Bangalore

1253. SHR1 V, S. KRISHNA IYER:
Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state :

(a) whether Government are aware
that small and medium hotels in Beanga-
lore city are finding it difficuit to get
regular supply of LPG;

(b) if so, whether separate quota of
LPG is released for hotels in Bangalore

city;
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(c) whether the matter for appoint-
ment of separate LPG dealers in impor-
tant places of Bangalore city to sapply
LPG to small and medium hotels is under
consideration of Goveroment.

(d) if so, the details thereof; and
(e) if not the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI RAFIQUE
ALAM) : (a) and (b) On account of short
faill in overail availability of LPG in the
country during the past few months, there
have at times been temporary shortages
of supplies to various markets includiog
Bangalore city, These shortages would
also have temporarily affected hotels
which have been receiving LPG for their

use;

(c) to (¢) The oil industry is examining
the feasibility of setting up separater LPG
distributorsbips for non«domestic users.

Japanese assistance for Raichor Thermal
Project in Karnataka

1254, SHRI V. S. KRISHNA IYER:
Will the Minister of ENERGY bs pleased
to state :

(a) whether Government have appro-
ached Japan for financial assistance for
the proposed Raichur Thermal Project’s
fourth unit in Karnataka;

(b) if so, the total amount of assis-
tance sought; and

(c) the time by which the ascistance
is expected to be forthcoming ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGI) : (a)to (¢) The
Raichur Unit—1V (210 MW) is under
consideration for OECF loan assistance
from Japan for the year 1988-89. The
exact amount of assistance would be
knhown only aftér the Japanese side for-
malily agree to finance the project, at the





